
ASSETS & LIABILITIES
(At a glance)

NAME OF THE JUDGE        :   JUSTICE K. HEMA

DATE OF APPOINTMENT   :   14-10-2004

DECLARED ASSETS

ASSETS OF THE JUDGE

IMMOVABLE
PROPERTY MOVABLES

Land Buildings

Total Amount
in Bank
Deposits
FD/SB

Gold & Silver
(Weight)

Vehicles
(Nos.)

Shares, Mutual
Funds & others if

any

1)  4.435 cents,
residential
plot

2)  15.5 cents
residential
plot 

  Nil

   

2 houses

Rs.5,82,657/-
(S.B. Account)

15 Sovereigns
      (Gold)   2 Cars

(1) LI.C.Policies-2
nos.
    (Sum assured -
Rs.1         
     lakh each)
(2) G.PF.
Rs.7,50,812/-
(3) Rs.4500/-   (Post
Office Account)

LIABILITIES

Particulars:-

1.        Rs. 11,37,080/- : Outstanding liability  towards housing loan. 

2.        Rs. 2,44,966/-   : Outstanding liability towards vehicle loan ( Car - Zen))

3.        Rs. 2104/-         :  Outstanding liability  towards vehicle loan (Car - Fiat)

---------------------------------------------------------------------------------------------
Note:-  Further details available with the Hon'ble Chief Justice



ASSETS & LIABILITIES
(At a glance)

NAME OF THE SPOUSE      :   LESLIE SUNDER RAJ 

DECLARED ASSETS

ASSETS OF THE SPOUSE

IMMOVABLE PROPERTY MOVABLES

Land Buildings

Total Amount
in Bank
Deposits
FD/SB

Gold &
Silver

(Weight)

Vehicles
(Nos.)

Shares,
Mutual

Funds &
others if

any
  

 --Not known--   ---Not known-- --Not  known --  -Not known Not known-  Not known

LIABILITIES    (Not known)

---------------------------------------------------------------------------------------------
Note:-  Further details available with the Hon'ble Chief Justice



ASSETS & LIABILITIES
(At a glance)

NAME OF THE DEPENDENT   :           ANU HEMA RAJ
CHILD.

DECLARED ASSETS

ASSETS OF THE DEPENDENT CHILD

IMMOVABLE
PROPERTY MOVABLES

Land Buildings
Total Amount in
Bank Deposits

FD/SB

Gold &
Silver

(Weigh)

Vehicles
(Nos.)

Shares, Mutual
Funds & others

if any

         Nil          Nil 
Rs.7291/-
(S.B. Account) 

 

 Nil    Nil   Rs.4500/-

 ( Post Office
Account)

LIABILITIES   :   NIL

---------------------------------------------------------------------------------------------
Note:-  Further details available with the Hon'ble Chief Justice


